Annexure-1

Name of the corporate debtor: MPL MOTORS PRIVATE LIMITED ; Date of commence ment of liquidation18-02-2(22;

List ofstakehol dersason: 13-07-2022

Listofsecure dfinancialere ditors

{Amountind)

S1. |[Name of Details of claim Detailsof claimadmitted Amo|Amou [Amou |Amo [Remarks,ifany
No. |creditor received unto|ntofan | ntofclal unt
Date of Amount [Amountof |[Nature Amount Whether|Details of Amount % :_:::“ ilﬁm lﬁl‘{:‘jc ofclai
receipt claimed |claim ofclaim  |cowered by |securitvi|Security covered by|shareint . i e
admitted security nterestre| Interest guarantee |(otalamo entrllﬂllatm derve
interest linguishe untofclai aim |ay '
d? ms JesEL
(Yes/No) admitted  |°!
sSundaram 13/07/2022 3,54 67,065|3,54 67,065 |Claim for  |3,54.67.065 [No Memorandum  [3,54,67,065(97.68% |- - Sundaram Home Finance
Home Finance secured confirming Limited while submitting
Limited loan deposit of title their claim have intimated
deeds date their decision to realize
24.03.2016 their security interest
executed by under Regulation 21A and
MPL Motors Regulation 37 of IBBI
Private Limited Il Liguidation Process )
with the Regulation, 2016 in the
intention to secured asset Flat No. E5,
create equitable Sth Floor, USHERA, No:
mortgage to 189, Old Mahabalipuram
secure Road, (Presently called as
repayment of Rajiv Gandhi Salai),
loan and Deed Sholnganalhar,
of puarantee Kancheepuram— 600119,
executed
AMOHAN KUMAR
INSOLVENCY RESOLU MONPROFESIONAL

E G O IOV GOSIP-NOOSTHI0NT- 20182



